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Plot No. 70, Survey No. 31-32,  
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VERSUS 
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Chowk Bazar, 
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Shri Anand Nainawati, Advocate for the Appellant 

Shri Tara Praksah, Deputy Commissioner (AR) for the Respondent  

CORAM:  HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR 
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The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 12738 of 2014.  
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